N

In the Central Administrative Tribunal -
| Calcutta Bench

-

OA Ne.,1230 of 1997

vPresent s . Hentble Mr3 D, Purkaysstha, Judicial Member
Pulak Bhusan Dasgupta
Vs,
Eastern Railway

Fer the Applicant Nene

For the Respondents: Mr. C. Samaddar, 1d. Advecate
Heard en ¢ 22-6-98 | Date eof Orderit 22=-6~98

ORDER

- Ld, Advec ate Mr, Semaddar, appéaring en behalf of the
respendents, submits that the case be listed befere the Divisien
Bench. Applicant himself is present. Respondents are directec
to file reply in the meantime. Accoréimgly, the matter is ad-

-jeufned te 7-9-98,

( D% Purkayastha )
Member(J)




